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Ghazipur. 
Ballia. 
Pratapgar.b. 
Unnao. 

aizabad. 
Basti. 
Allahabad. 
Varanasi. 

. ultanpur. 
·Gonda. 
Jaunpur. 
Gorakhpur. 
Deoria. 
Rae BareH. 
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Midnapur. 
Hooghly. 

adia. 
MaIda. 
Bankura. 

urulia. 
Birbhum. 
West Dinajpur. 
Howrah. 
Burdwan. 
Mur hidabaCi. 

Rajourl Garden MIG flats welfare 
dation protest to Lt. Governor 

116. SHRI VUAYA KUMAR YADAV : 
Will the Mini ter of WORKS AND 
HOUSING be plea ed to state: 

(a) whether the Rajouri Garden MIG 
'flat Welfare A ociation lodged a protest 
with the Lt. Governor regarding the apa-
'thy of the DDA to condifion of the DDA 
flats allotted to them; 

(b) if 0 , tbe details' and 

( c) any ction taken thereon 1 

THE MINIST R OF P ARLIAMEN-
ARY AFFAIRS, SPORTS AND 

WORKS D HOUSING (SHRI BUTA 
GH): (a) and (b). The DDA haC) re-

ported that a Memorandum from the 

, 
Rajouri Garden MIG Flats Welfare Asso-
ciation had been received through the 
office of the L. G., Delhi and that this 
memorandum referred to letters written 
by the Association about maintenance of 
certain day-to-day ervice like clcaniag 
of anitary pipe, cleaning of drain. , 
maintenance of parks, cleaning of dust-
hins etc. 

(c) The DDA has reported that alJ the 
ervices of this colony were transferred to 

the Municipal Corporation of Delhi in 
1.981. It has further reported that where-
ever complaints of eepage and leakage in 
the flats had been raceived these had been 
attended to. 

Amendment of urban land ceiling act 

117. SHRI F . H . MOHSIN : Will the 
Mini ter of WORKS AND HOUSING be 
pleased to state : 

(a) the late t po Itlon regarding the 
propo ed amendment of the Urban Land 
Ceiling Act; 

(b) the broad outlines of the amend-
ments propo ed after consulting the State 
Governments; and 

(c) when the long-awaited amending 
Bill in regard to which promi es and a-
sllrances have been given by Gov",rnment 
over the la t three years i · likely to be 
introduced in the Lok Sabha? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND 
WORKS AND HOUSING (SHRI BUTA 
SINGH): (a) to (c). The propo a1 for 
amending the Act is still in process and 
the amending Bill will be introduced as 
oon as the requi ite formalitie are com-

pleted. 

Fore t Area in Dbanbad Distt. 

118. SHRI A. K. ROY: Will the Mini -
ter of AGRICULTURE be pIe ed to 
tate : 

(a) total forest area in Dhanbad di~trict 
of Bihar and the area in which the forest 
is exi ting at pre ent i.e. on 1-1-1983; 




